AGTTT 794 - ALy /59 Registered No.-768/97

THE ASSAM GAZETTE
NLIRIEE]

EXTRAORDINARY
2ie FETT Al eiNe

PUBLISHED BY THE AUTHORITY

T 351 TeiofE, oFRIE, 4W9lE, 2023, 13 *ied, 1945 (*1F)
No. 351 Dispur, Friday; 4th August, 2023, 13th Sravana, 1945 (S.E.)

GOVERNMENT OF ASSAM
ORDERS BY THE GOVERNOR
LEGISLATIVE DEPARTMENT : : : LEGISLATIVE BRANCH -

NOTIFICATION
The 4th August, 2023,

No:. LGL 11/2023/48— The following Act of the Assam Legislative Assembly
which was assented by the Governor of Assam on 31st July, 2023 is hereby published for

general information.

, ASSAM ACT NO. XLI OF 2023

(Received the assent of the Governor on 31st July, 2023)
THE ASSAM APPROPRIATION (No. XT) ACT, 2023
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AN
-ACT

to provide for the aulhorisafion and appropriation of moneys out of the Consolidated Fund of the Stals of Assam {o meet the amounts spent on cedaln
services durng the Financlal year, 2013-14 In excess of the amount euthorised or granted for the =ald services.

Be It endctsd by the Assam Legislafive Assembly in the Seventy-fourth Year of the Repubi: of Indla a3 follows:
Short Title 1. This'Actmay be called the Assam Approgriation (No. XJ) Act, 2023,

Issuo of B5.1499,89,11,765.00 2. From and out of the Consolidated Fund of the State of Assam the suma spacified in column {3} of the Schedule)
fronrand oirt of the amotnting in the aggragate to the sum of RupessFoorieen. Hundred Ninety Nins Crore:Eighty Nine Lakh Eleven
Consolldated Fund of the Stata Thousand Seven Hundred Sixty Five shall be-deemed 10 have besn pald and appllad to mas! the emolmts spent for
of Assam forthe financiat defraying the charges in respect of the servicas specified in column {2) of tha Schedule during the financiaf year2013-
year,Z013-14, 14 Inexcass of the amount authorised or granted for those siarvices for the year.

‘ 3. The sums deemed to have been paid and applied from and out of the Consolidated Fund of the State of Assaml
Appropration shall be appropriated for the services and purposes expressed i the Schedula in relation fo the year ending on the
Thirly Firsl day of March, 2044,

- THE SCHEDULE )
{ See Sections? and 3 }
[1} il i3]
Grant NoJ ‘ Sums Not Exceeding
Appropriation © Services and Purposes _ Voted by the Charged on the. Total
- | . Assembly Consolldated Fund
Rs, Rs. . Rs.
' " Revenus|  10882654036.60 ; 000] 1088265403500
3 Pensions and Other Relirement Bensfils . -
) ' Gaplal 000 000 00
Revanue 20378253.00 0.00 20378253.00]
40  |social Sectrity and Walf : :
| ocil Secuty and Welare Capita 000 o 0.00|
' Revenus T oo 0.00 0.00]
58 Capltat Oullay on Forestry and Wild Life Captl TTI8355.00 .00 —Trassano]
Revenue 951623154.00 0.00 961623151.00
84 ‘|Roadsand Br .
Roats and Bicges Capital 100 000 0w
75 [Welfars of Piain Tribes.& Backward Classes Revenua ' 0.00 0.00 0.00
(Bodolznd Temitorial Council) Capitall-  3126477373.00| 0.00]  3128477E7300
Total Ravenus 114864655439.00 0.00 1188455543900
Capital 3134256326.00 0.00 3134256326,00
Grand Total ) 14,99,88,11,765.00 000]  14.99,89,11,765.00]
GEETANJALI DAS SATKIA,

Secretary to the Government of Assam,
Legislative Department, Dispur, Guwahati-6.
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